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1
cENTRAL AOl'llNISTIATlVE TRI~UNAL 

I ALLAHABAD BENCH, ·ALLAHAI AD. 

Allaht ... dl Dated 4th Day ot Au51Uat 1999, ... I . 

Q,ft, bbB/99 .(Leadine C!f1) 
' 

Alona . ,,1th . O,A. 672/99, 673/99, 682/99 to 695(99 
1 I ' 

, Alona. yith o,A, 101/99, 7opl.at. k127/99 tp > 734/99, 
Alona vi\h, O,A, 711/99 !Rd .o.A, 821/,9 

I I 

Vijai Prakash Pandey 
aan ot Sri R.D. Pand'y 
r/o7~3/338 fteerapur, Allahabad 

• • 

l 

poated aa , sr • . o.viaional . Accounta Office~, 
• 

'rovlnci1l . Oiv~on, 

Pratapgarh. 
• • Applican~. 

Counsel ror the a~plicants- Sri R.P. 1Singn, . Adv, 

Var au a 
. 

1.Union of : India througu the 
Secretary, Gow~rn .. nt or . India, 

I 
~iniatry 1 or financ1, New. Delhi • 

2.Co•ptrollar ' Auditor General, 
ot India~ 10 Bahadur Shah Zafar 
New Del~ • 

Plarg, 
' 1 

I 
3. Ac~auntant Genera~ il {A& E).u.P. ! 

Allahabad, 

4. Executive Engineer, Proviaeion 
• 
Diviaian, P.~.o •. Pratapgarh • 

r 

J 
I 

• . • . • . Raapondente, 

Counaal ror the reepondante&- Sri Allit sthalekar Adv 
· (far Reapandanta No.1 . ta 3 land 

Sri K.P. Singh, Adv. 
(for ReapPflden~ . Na.4), 

f \ 

D,A,672/~9 1 : 

e.o. fl1ahra aged about 4'1 years 
I • 

eon or l•r• Sri Sita Ram "1ahra, 

I 

• 

i 
I 

! 
j 

I 

I 
I 

• 

Contd, , 

• • • 

i 
I 
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r 
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2-

. l 

• ---r••iden\. ot b62-B, 
' 

All•babad• j 

coun.al. r ~ \ha appllcanti. 
I 

. ~ ' ... • 
....... 

4 

1 • . union or 1rd1.• . ~hrou9h t.h• 
S•cE•~ry~. Governll8At of lndia, 
ftiniatzy . Of Financ•• •M•w D•l~i. 

I 
2. Coapt.zoU•* ~ Au~tor Genullle of 

1U BahadU~ · Shah zatar ftarpt 

law Oal~· 

3..,Aac0untant GanaJ:al . lI (A+E) 

u.P •. AUahab94i• 

••Th• Exac~tive. Engine•Je 
Irrigation Oiviaion•lt 

All~•b•1• 
• 

' f 

lncU.a, 
I 
I 
I 
! 

I 
j 
I 

I 

I 
i • 

• 

l 
1 L' 

' 

}~ 
~· ' 
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·' ~ I 
I l 
I I 
I I 

I 
• I 
I 

I· I . \.i 
I • 

• · • • . RaapDAdeAt•• 

Raapondantas-sr~ a.i\ . sthaleker Adv. 
. (r or Reepandan\. No .t • 2 l3) 

Srl . K.P. Sinth Adv. 
(for Rea.-ond•t . Np.4) 

I 

O,A,b13199. 
I 

R.S • . Pli.anra .on ot Sri J.P~ fU.ara j • 

aged about149 yeaza, 
r/~ 23/47/14b, Sneo Magu, 

1 

. I 
AllanpUr, Allahabad • . at praaa~t I j 

poatad aa Sr. Diviaional Accountant,, 
I 

Provincia.a. Oiv1a1on1 Var an•~• 
1 

' 
' 

• ... Applicant. 
I 

counaal, fot t.ha appllcanti 5ri . R.P • . SinQPt • Ad)ls 
I 

·. · \lar-.a• 
l 

1. Uniori or 1nd1a: througb1t.h• I 

Secrat•2'·• Go¥arnaNt\ ~t Inell~; ! 
"inta\.l'Y or F.in.nae, . N•w. D•lhi. I 

2. to•p\roll&r lAudi t~ G•na••l•of lndl,, 
10-eati.~Shah zarar "•1'9~ New D•~i • 

3e Accountant General 11 (MsE) UtP~ 
Allahabad. f I 

4. Exec~t1v• Engineer . 

• 

\ 
• 

. 
l 

' I 
I 

I 
l 

I 
I 

Prov 'nclal 01vieion, P.w.o. Var;anaai 
I • • .Raapondant 

Counaal for 

... . 

th• r!•~ondanta1-sr~A•1t S\halakar Adv. 
• . • 1' (For raepladent . No, 1 to 3)& \ 

~ Sr~ K,.P.Siagh Adv tor rea.4) 
1 

; ~ -1-··-- . 1· .. , _,I: , . _. J,.! 
• 1'.- •• · 1_• • f·.~ ·- ........ I " ~· . . . ,. - r ' ::. ~ ~ . !. t.. i -~~.l"!"'.3 



, 

• 

O,A,682/99 

Rajaev Ku•~ Sonkar 
aon of Sri Hari Lal sonkar, 

I 

89 Kala- danda, Hi .. atgan~, 
Allahab•d • . 

- . 
Counael ror Uw apP tlcantJ--

Vereue 

, • A.,pllcan-. • 

Sr~ K.s.1 Ratbora, Adv. 

' I 

1. Union of India, through Accountant Ganaral, 
U,P. Allahabad. I 

. 
i ,, 

I 

I 

21 Oeputy Accountant General (IJorke),A,G,U,P. Allahabad, . 

3. Superintendent Engineer or or Wurke, 
flood work Div.a.ion, Gonda, 

4, Executive Engineer, 1 ' P. Oiv~aion, Banda, 

• • • Reapondante. 

Counael tor ~he reapondental• Sri Amit Sthalekar Adv, 
(for Raapondent No,1 to 3) 

Sri K,P, Singh, Adv, 
(rar Respondent No,4) 

O,A,b83/99 

Girija Pati Snukla aged 47 yea~e 
aon of Sri . Triyugi Narain Shukla, 
reaid.n~ or Sabina R .. d, Niya•at Chak, 
Gorakhpur and poatad aa Divisional Accounta Otticer, 
Grade-I, in the otfica or the Superintending 
or IJDrka (8,), 
Construction Divaion, P.w.o. 
Gorakhpu~. 

• • Applicant, 

Counsel tor the .applicants- Sri R,P. Singh, Adv, 

Versus 
. 

1, Union or India through ~ha 
Secretary,· Govarnaant or India, 
IUniatry or finance; New Del~ • 

2. The Coaptroller & Auditor Genera~, 
or India, 10- Banadur Shah Zatar fta~g, 
New Delhi, 

3, Accountant . General II (ME) U.t'. 

Allahabad. 

l 4· 
Tne SUperintenoent or ~rka, 
Tem~. Oivieion (N,H,) Cona,ruction 

Contd, , .4 

... 

• 

• 

• 

' l 



• 

,. 

. f 

• 

. . . 

' 

-·- I , 

. \ 

CounaeL tor 

• 1. • R••~ondanta. . t 
tne Ree~ondentas•Sri Allit Sthalekar Adv. 

(For R•apondent N.o.1 to 3) 

Sri KePe Singh, Adv. 
(For Reeponden~ No.4) 

0,A,a84/92 
' 

' ~· s.G. Pathak'agad about .39 yeara, 
aon ot Sri R.N. Pathak, l"eaident ot 
JIJ/3Pulled Houaing Sen•••, 

I 
I 
I 

Narendra Nagar, Tenri Garhwal, 
po~ted aa . Diviaional Accaunta 

preaent 
orr11.:ar. 11 

orrice ot Execut~v• Engineer, 
Conatruction Division, Narendra Nagar, 
Tehri GarhvaJ., 

••• Applicant. 

Counsel tor the applicaJft ~ S~t. a.-..P.. · Singh, Adv. 

Versus 

1. Union ot India througn ~n• 
Sacre~ary Govarn•ent or India, 
Plinietry or Finatca, Naw Oelh1. 

2 •. Co•ptro.ller Is Audi tor General, 

or India, 10- Bahadur Shah Zarar Plarg, 
New Delhi. 

3. jccountarit General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Construction 
Diviaion, . Narendra Nagar, 
Tehrigarbwal, 

Counsel tor the 
• • .Reapondanta. 

raepoadentaaSrl AID1t Sthalakar(Adv.) 
(For Reepondenta 1 to 3) 

o •. A • . 685(99 

Sri K. P. Singh 
(ror Ree~~ent 

Adv. 
No.4) 

Pra•od Kuaar Plani Tripathi aged about 39 yaara 
aonof late Sri Avadhaah ftani Tripathi, r/a Aahok Nager 
Colony, Baaaratpur Gorakhpu'~ 

• 

••• Applicant. 

~ Counaol tor the a~pllcanta Sri ReP• Singh, Adv. 

Ver au a 
-

' 

• 
I 

I I 

l 
l 
I 
I 

l 
l 

1 

t 
I 

\ 

_, 
I 

~ i 
I 
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I 

• • 

• 
• 

• 

~s-

1 • . UnlQFt or India thrauvh · the Secr•t•ry, -... 
Governaent ot India, "iniatry or Fin•nca, 

I 

Neu. Delh~. · 

2. C01tpt~oll~r' Auditor . General,or. lndi•, 
10•BahadUI Sh•h. Zarar "arg, 

Nau. D•lfli • 
I 

I ' I 
~ 

I 
.. 

(A 'E) 3. Accountant: General 11 • 
U.P. A.a.lanabad. 

•• Tna Executiva . Enginaar, I 

I 
L•ghu . S1nc~ai . Khand 1 
Goraikhpu,-. 

• 

• 

Counaal tor the. Reapondentaa- Sri A.t.t. Sthalak•r Adv. 
(rar reapandent No.1 ta. 3) 
Sri K.P. Singh, Adv. 
(ror Respondent No.4) 

Ra• Ka~al Singh aon ot Sl'i R .. Subhag Singh, 
Resident or 739-H Old Poat Office, 
Civil linee, Baati. 
at praaant posted in Construction On.I 

• 

P.M.o., Baati. 
• •• Applicant. 

Couneal tor ~ha applicant: 5ri R.P. Singh, Adv. 

' Veraua 

1. Union of India. throug~ the . Sacratary, 
-Government. or India, r1inistry of finmc e 

New· Oalh1. 
2. CoMptroller & Auditor General or India, 

10- Bahadur Snah. zarar "•rg, 
Neu Oalni. 

3. Accountant General 11 (A l E) 
Uttar . Pradesh, . Allahabad. 

4. The Execu~iva £ng1naar, 
Conatruction• · Diviaion-~, 
P.u.o. Baat~. . 

~Counsel roit the 

• •• RaaPondenta • 
raapondentaa·S~i A•it Sthalekar(Adv) 

(for ReapOlldent No.1 to 3) 
Sri •.P. Singh Adv. 
(ror Raapondant No.4) 

Contd •• . • 6. 

I 
I 

I 

I 
I 

I 

-

I 
I 

A • •• ,; 
) 

-
l 
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O,A, 667/99 

K.c. Sharma aged about 51 yeara 
eon or Sri(Late) Sharda Praaad Snar•a, 
resident of 573 Ni~ala Nager 
Rae Bar~lly at preaant . poa\ad aa SenJ.o~ DiviaiPn 
Accounta ~Ofticar. , Snarda. Sahayak Khand 41 Rae Bareilly 

~· r I 
\ . 

• 

tounael for the a..,pl1cant1- Sri 
, , .Ap..,Ucani., 

R.P.~ Singh, Adv. 
• 

\lara'I• 

1. Union or India through tha , Secra~aJ'Y 

Govern•ent of India, ~inietry of Finance, 
Nav O•l~. 

2 .. Cu11ptrollar l Auditor General, at lndi~, 
10 Banadur Snah Zafar Marg, 
New O•lh~, 

I 

3. Accountant General 11 (A & E) U. P. 
Allahabad. 

4. Executive Eng4near, 
Sharda Sahayak Khand41, 
Rae Barei l.).y. 

• • · . Respondents. 

Counael for the RespondentaS•Sri Amit Sthalekar,Adv. 
(ror Raa~mndent Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(For Raapondant No,4) 

O.A. 088/~9 

Sureah Datt Pandey aged about 52 years 
son . of late Sri Chandra Snakhar Pandey, r/o Village 
Paran Jot P-u. Manganj,, Sultanpur . at praaant 
poatad ia the off ice of the Executive Eng~naer, 
Con atructi on Oiviaion-2, Sultanpur. 

• • Applicant. 
Counael for the. Appiicanti Sri R.P. Singh, Adv. 

Ver au a 

1. Union of India throu9n ~h• 
India, Ministry of Finance, 

Secretary• Government or 
Na" Oelhl. 

2. Comptroller l Audi tor General of India, · 
10- Bahadur Shah Zarar Marg,_ Nau Dalh~. 

3. Acfountant General, II, U.P~ (A~& £) 
Allahabad. 

~ 4. Executive Engineer, ·construction Divialon-2 
Sultanpur. 

• . .. Reaponden"'a• 
Counsel tor tne reapondenta&• Sri Allit Stnalekar Adv. 

(ror Rea~ondent No.1 to 3J 
Sri K.P. Singh Adv. 

. 
I\ • • • 

• .. 

1 I .. 

•• 

I I 

•I 

.. ... 

I' 
I 
I 
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, 

• 

J 

• 

I 
I 

I 
o.A.689/9g 

I 

K~iahna Narain Tandon aged about 56. ~••ra 

eonot Sri Jugal Klahore Tandon, 
r/o 78U Janak Puri, Barailly, 

Senior Di~ieional Accounts Otticer, 

I• 
I 

Poatad aa 
orr1c~at the Executive Engineer, Rural Engineering, 
DiviaiD!lp Barailly. I 

, ., .. • Applicant • 
• 

Counsel. tor th• applica~t:- Sri R.P. Sin9h, Ad~. 

Ver•~• 

1. Union or India• ~hrough tha Secretary 

Government or India, ~iniatry of . finance, 
New Dalni • . 

2• Co•ptroller l Audityr General or India, 
10• Bahadur Snah Zafar ~arg, Naw. O•lni. 

3. Accuuntant General II (A l . E) U.P. 
Allanabad. 

4. Executive tnginear, Rura!. Enginaerin~, 

Division• Baraill~. 

I 

• • • Reapondante. 
Counsel for thereepondental- Sri Amit Sthalak·ar, Adv. 

(ror~respondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(For Raepondent No.4} 

O,A.bYO/gg 

R.K. Pandlt .aged about 49 years 
aonor late Sri Raa Dao Pandit, r/o ~onaddipur 
(near ~urdwara; Gorakhpur at prasant posted aa 

• 
Divisional Accounts Officer I, In the ortiee of 
Exacutiva Eaginear~ Provincial Division, P.~~D, . 
Goraknpu~. 

• • Applicant. 
Counee~ for the applicants- Sri R.P. Singh, Adv • 

• 
• 

Ver au a 

1. Union ot India through. the Seeretary, . Miniatry or 
rl.nence, New Oelni • 

2. Comptroller & Auditor General at . India, 
10- Banadur Snah Zafar ~arg, New Caln~. 

3. Oeputy . AccJ>¥ntant Ganaral, 11~ U.P. (A & E) 
Allahabad. 

•· Executive Engineer; Provincial Division, 
P.u.D, ,Gorakhpuf. 

~ Counael t.or 

· ••. • Respondanta. 
the Raapondentas- Sri Amit Sthalek•r,Adv. 

(ror Reapondant No.1 to . 3} 

Sri K.P.Singh, Adv, 
(ror Raapondent No.4) 

I 

~ 
I . . . 
i ., 

... 
, 

I 

• 



.. 

; 

• • 

1 

j 

-e-
. 

O,A, 691/99 Cl 
. -

I 
I S,~, Ali Sabir, . aon or late Sri Haider Abbaa, 

reaident · ot 178/24 Raid Gate Hotal Lane, Golaganj, 
Luckne>W, at preaent working aa Divi•ional Accounts 
orrlcer Gfade-1, Bu~lding Oiviaion~l P.w.o. 
Mahat•a Gandhi Marg, , Luckno~, 

. I 

.... ~f • 

• 
• •• Applicant, 

couneel, ror the . Applicant:Sri R~P. Singn, , Adv. 

Ueraua 

1. Union of India, through the Sac~etary, 
Miniatry of finfnca, Govt, or India, New Delhi. 

2, Co•ptroller & Auditor . Ceneral or lndi,, 
10- Bahadur Snah Zarar ~arg, New Delhi. 

3. Accountant General-II (A & E) 
Utter Pradesh, Allahabad. 

4, Executive Engineer, Building Oiviaicm, 

P.u.o. Mahatma Gandhi ~•r1; Lucknow, 
••• Reapondenta. 

Counsel for the Reapondenta:-Sri A•1t Sthalekar, Adv, 
(ror R•a~ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(for raaPoAdant No,4) 

O.A,692/!:19 

Dnara. Pal Singh, . aon or Sri Sher Singh, 
R/O 123 Chutkuwala, Oiatt, Oahradun, 
at praaant working aa Diviaional . Accounta Officer, 
Gr•d•-1• "inor Irrigation 01v.aion, Pauri Garhwal, 

•• , Ap~licant. 
Counsel for the A~plicant'- Sri . R,P. Singh• Adv. 

Ueraue 

1.Union or India, through the Secretary,M1niatry pr 
finance, Govt.or India, New Oalni, 

2. COtllptroller & Auditor General or India, 
10- Bahadur Snah Zafar Marg, . New Oelni, 

3. Accountant General II (A &E) 
U.P. Allahabad. 

4, The Executive Engineer, ~inor Irrigation Division. 
Pauri Garhwal, 

.~ Counsel tor the · Reepondente'-
••• Raepondenta, 

Sri Allit Sthalakart Adv, 
{J:or Reap. 1 to 3) 

• 

I 

Sri K.P. Singh, Adv. 
lf or reap. No.4) 

\ 

b • 

. 

•• 



' . 

I 
I . : 

• 

about 48 years 
eon or late Sri S.N. Snukla, r/o C-105 Rail Hagar, Jail 
Road, Lucknow. Preeantly ~oated •• Diviaional Account• 
orticar Gr.I in ~ha office of the £xecu,ive Eng. I 

, Construction Oiviaion, P.1.1.0. Lucknow. 
· , ••• Applicant • 

• Counsel tor the a~pllcant a Sri R.P. Singh, Adv. 
• 

Ver au a 

1. Union of India, through the Secretary, 

l'linietry of Finance, New Oelni. 

2. Comptroller & Auditur General of In~ia, 
1u- Bahadur Shah Zafar Road, New Oelni. 

3. Deputy Accountant General II, (A & E) 
U.P. Allahabad. 

4. Tne· Executive Engineer, Construction Division, 
P.w.o. Lucknow. 

• • • Reepondenta. 
Counsel for the respondents:- Srl Amit Sthalekar, Adv. 

(for Raap. No.1 to 3) 
Sri K.P._ Siogh,Adv. 
(for Raap. No. 4) 

O,A,694/99 

P,K, Pathak aged about 44 years at present posted 
Divisional Accounts Officer Grade 1, in the 
Office of the Executive Engineer, Conatruc~ion 

Division No.4, SUltanpur. 
• , , Appll cant. 

Versus 

1, Union or India through the se~retary Govt.of India 

l'linistry of finance New Delhi. 

2. Comptrullar & Audi tor General of India, 

10-Bahadur Shah zarar l'larg, New Dalni. 

3, Accountant General II, U, P, (A I E ) 

Allahabad, 

4, Executive Engineer, Construction Division No,4, 

Sultanpur. 
• •• Respondents, 

~couno•l ror the RaeponUentaa-sri Allit Sthalakar; Adv. 
( for Reap 1 to 3) 

Sri K.P. Singh Adv, 
lfor Reap, No.4) 



' • 
• '/ 
/ , 

•, 

I 
-10-

I 

l 
I 

O, A, 695/29 

Arun Ku•ar Srivaatava. aon or 5r~Saraawati P~aaad 
Srivaatava r/o SIK/2 Sarvodaya Nager, AllahpuF, 
presently posted at Rural Engineering . Services Oivia~on 
fatehpur, 

~ 

' 

. Ver~a"a 

• ., • Applic11nt. 
I 

' 

1. Union or India throug~ Comptroller and Auditor 
General or lndiat 10· Banadur Shah Zatar Matg, 

Ne" Delhi• 

2, Accountant General (A & E) U.P. Allanabad. 

3. DAG Ymrka, orrice of Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering Services, 
Division fatahpur. 

• • Reapondenta. 

Counsel tor the Reapondanta- Sri Amit Stha~ekar, Adv. 
(for Resp. t to 3 ) 

Sri K,P, Singh Adv. 
(For Rae. No.4) 

0,A, 7U1/99 

Uttam Singh aged about 48 years aonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. firozabad posted as 
Divisional Accounts Officer Grade I, Office or the 

I 

Executive Engineer, Minor Irrigation Division, firozabad. 

• 

• • Applicant. 
Counsel. tor the applicants-Sri R.P. Singh~ Adv, 

Ver sys 

1, Union of India through the Secretary, Ministry or 
finance, New Delhi. 

2. Comptroller & Auditor General ot India, 
10- Bahadur Shah Zafar Marg, New Oal11i. 

3. Osputy Accountant General II ( A & E) 
U.P. Allahabad • 

. 
4, Executive Engineer, Minor Irrigation Division, 

rirozabad. 
• • • Reapondenta, 

Couneel for the reapondentss-Sri Amit Sthalekar, Adv, 
(for Res. 1 to 3) 

Sri K.P. Singh' Adv. 
(fur. Rea. No.4J 

• ~-
# 



.. 

' I 

O, A, 709/pg 

I 

I 
I 

I . 

• 

I 

I 

I 
I 

Uindhya Uaeini Yadav a/o Sri Ra• Kawal Vada~, 
Village Revana Poat Sidhau~, Oiatt, Gorakhpuf • 

• • Petitiouer. 
Couneel tor the Petitioners- Sri B.N. Singh~ Adv, 

. ' 

1, Union of India through._ Comptroller & Aud.i.. tor General . 
of India, New Oelul. 

21 Cu~ptroller and Auditor Genaral or Indiay 
10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant Genera l ( A & E) II, 
U.P. Allahabad 

4. Tne Deputy Awcountant General ( uorka) 
the Office or the Accountant General (A & E)•il, 

U.P,Civ.l Linea, Allahabad, 
• • Reapondanta. 

Counsel for the Raapondanta&• SriAmti Sthalekar,Adv. 
(&or Rasy, No.1 to 3) 
Sri K.P. Singh, Adv. 

0,A. 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh resident of Baker Ko, Post Office Ahraula 
(Chhinanuna) Azam~arh, posted aa Divie6onal Accounts 
Officer Grade-I, Office of Executive Engineer, 
Laghu Sinchai Khand, Babraich 

• • • Applicant. 

Counsel ror the Applicant:- Sri R.P. Singn, Ad,,. 

Versua 

1. Union or India through the Secretary Ministry of 
Finance, Ne1.1 Oe.&.ui • 

2. comptroller & Auditor General of India, 
10- Banadur Shah Zafar Marg, New Oelni. 

3, Oaµuty Accountant General II ( A & E) 
U.P. Allahabad 

4. Exedutive Engineer, Laghu Sinchei Khand, 

Bahraiah. 
• • • Raapondenta. 

Counael torthe Reaponden,aa Sri Ami~ Stnalekar, Adv. 

\ \. (ror Resp. 1 -.o 3 ), 
~ Sri K.P. Singh, Adv. 

• v-- . 
. . _,, ... ,, 

• 

' . 

(For Reap. No,4) • 
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O,A, 728/?9 
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Babu Ra• aged about 49 years eon of Sri Vijay Singh 
resident or 38/39-l, Gopalpura, Agra at preaept 
posted aa Sr. Divisional Accounta Officer in the 
orfic~ ot Executive Eng~neer, . Provincial Diviaio~, 
P.tJ.o. Agr,. 

• • . • Applic•n~. -
Counsel tor ~he Applicant sri R.P. Singh, Adv, 

Var au a 
1, Union or India through the Secretary, l'liniatry or 

Finance, Ne"' D•lh1. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oelni, 

3. Deputy Accountant General 11, U.P. 
( A l E) Allahabad, 

4. Executive Engineer, Provincial Diviaion, ~.y,o, 
Agra, 

• , • RaaPondan~e. 

Cuunsel for the Raapondantai- Sri Amit Sthalakar, Adv. 
(ror Reap, No,1 to. 3) 

O,A, 729/99 

Sri K,P, Singh, Adv. 
(for Res. No, 4J. 

~~~· Sharma aged about 49 yea.re eon or Sri Banaraai Oas 
Reeident ot Ouarm Ni1.1as, Karbala Road, Nai Baeti, 
Bijnore, present posted as Sr, Divisional Accounts 
Officer, in the otf ica of the Executive Engineer• 
Construction Division• P~w.o. Oha~pur, Bijnore 

• 

••• Applicant, 
Counsel tor the applicant : 5r4 R,P. Singh• Adv. 

Ve rs'-!s 

1. Union of India through Secretary, Ministry of 
r~nSlce, New Delhi, 

2 • . Comptrollar & Auditor General or Inda.at 

10• Bahadur Shan zatar ~arg. New Delhi, 

3. Oe~uty Accountant General -11 (A & E) 
U.P. Allahabad, 

• 

4. The Executive Engineer, Canatructi.an Division, 
P.~.o. Ohampur . Bijnor,. 

• • • Raapondenta. 
Counsel tor the Raapondenta'• 

• 

Sri Amit Sthalekar • . Acfv. 
(for Raap. No.1 to J ) 

Sri K.P. Singh, Adv, 
(ror res, No,4) 

' 

•• 

l 
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O,A, 730/99 

S~i Narain Rei . aged about 48 yeara aon or late Sri "•ngla 
Pde· Rai, resident or puated •• Oiviaional Account• 
ortlcar Grade II, in the orrice of the Executive 
Enginaer, . l'linor Irr~gation Diviaion, Ballla 

. ' •• ,Applicant. . : 
• 

Counsel ror the Applicants Sri R,P, Singh, Adv, 

V•r•'8• 

1, Union or India through the Secretary Mlniatry or 
rinanca, New Delhi, 

2,Comptrollar ' Auditor General or India, 
10• Bahadur Shah Zafar ftarg, New Delhi, 

3, Oe~uty Accountant General - 11 ( A & E) 
U,P. Allahabad, 

4, The Exacut.iva Engineer, Minor Irrigation Division, 
Ballie, 

, , Reapondenta. 
Counsel for the Raapondentaa- Sri Amit Sthalekar, 

Sri K,P. Singh, Adv, 
(ror Rea, Ro. 4) 

O,A. 731/99 

Menan Ram Tamta aged about 46 yaara aun or Sri Kiahan Ram 
Ta111ta, R/O Villa~e lov, P,O, Lov Oiette Bageahwar, posted ( 
in the Office or Executive Engineer, Temporary Divi &on, 
P.W,O, Nainital as Divisional Accounta Drr.i~er Grade-I, 

.... Applicant, 
Co~nael tor tha Aµplicant:- Sri R,~. Singh, Adv, 

Var sue 

1, Union or India, through the Secretary ~lnistry of 
rinance New Oalh~, 

2. Comptroller & Auditor General ot lndia, 
10• Bahadur Shah Zarar "arg, New Oeln~. 

3, Oa.,ut.Y Accountant General-11 ( A & E) 
U,P. Allahabad, 

4. The Executive Engineer, 
T•mporary Division, P.~.o. Bhawali, Nainital. 

• , • Raapondenta, 
Counael rortha Reapondental• Sri Aa..t Sthalekar, Adv, 

Sri K.P, Singh, Adv. 

I 
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O,A, 732/99 

I 
I 
I 
' I 

Daya Ram Singh aged about 53 yeara aon of Sri Hardeo Singt 
resident or Care Sri O,P, Singh, lane No, 11, 
Najibabadt Adarah Nagar, Binjore, posted in th• office 
or the Executive EndJaeer• Construction Division, 
P,Y,Or Najibabad, Bidnora as Divisional Accounts Officer 

\ 

Grade-II. .. 
• , ,. ,Applicante, 

• 
Counsel for the Applicant1- ~ sri R.P, Singh, Adv, 

Ver•t.1• 

1 e Union of India tnrough the . Secra"ary 1 . tUniatry of •Jt11 
Fin .. ce 1 New Oalhi. 

2. Comptroller & Auditor General of lnd1a1 

10• Ba11adur Shah Zafar Marg, NE!w Delhi, 

3, Deputy Accountant General, II ( A l E) . 
U.P. Allahabao, 

4, Executive Engineer, Construction, Construction 

Division, P•u.o. Bijnore, 
, , , Respondente, 

Counsel for the Reepondentsa-Sri Amit Sthalekar,Adv, 
Sri K.P. Singh, Adv. 

O,A, 733/99 

Ram Baudh son of sri M,O, Baudh, aged about 41 years 
resident of Bb·E/3, Osbauli 11, Ratanlal Nagar, 
Kanpur at present posted as Divisional Accounts Officer-II 
in the orfice of the Executive Engineer, Construction, 
Division, Kannauj , 

• , , Applicant, 
Sri R.P,Singh, Adv, Counsel for the ap~licant. 

Versµe 

1, Union of India through the Secretary, Ministry of 
finance, New Delhi. 

2. Comptroller & Auditor General of India, 
10- BahadUr 5nah Zafar Marg, New Delhi. 

3. Deputy Accountant General. II (Al E) 

U,P, All~1abad. 

4, Executive Engineer, 
ConetructionOiviaion , Kannauj, 

, • • . Rea~ondents. 
Counsel tor the reepondentai• Sri . Am~t Sthalekar, Adv. 

Sri K,P, Singh, Adv • 
• 

, •• 

( 

I 
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OgAe 734/9? 

Sri Prabhu Dayal ~eena, Oivieional Accountant 
eon or Sri Ratan Lal, Poated undar Adainiatrative 
Control •nd manag••ent or the Acqountant General u.p. 
In the arfice or ~he Executive Engineer, Lower "ot 

, Branch On. Ganga Canal; : Near Collectorate, Agra Road, 
"•thul'•' (U.Pe) , . 
Per••nent Ho•• addree•J Village Muna . Pura• Post- Kot, 
Oiett. Dauea (Rajaathan). 

• • • Applicant. 
Counsel ror the applicanti- Sri ftakeah Vanta, Adv. 

i Varaus 

• 

\ 

• • 

• 

1. The . Coaptroller & Auditor General or India, New 
Delh.J. 

2. The Accountant Genera1~11. (A & E), Uttar Prade~h, 
AllPhabad. U,P • 

3, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Collectorate, Agra Road• Ma,hura 

•. •• Reeponden'-•• 
Counsel ror the Respondentsl- Sri AIDit Sthalekai-, 

Sri K.P. Singh, Adv, 

O,A, 771/99 

Rakesh Kumar Saxena agad about 46 years son of Sri H.S,L. f 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
preeantly working as Divisional Accounts Orficer Gr.I . 
in the office of the Executive Engineer, Conetruction, 
P.1.1.0. Agra. 

, • • Applicant, 
Counsel tor .the applicant I Sfi R,P. Singh, Adv. 

Uersua 

1. Union of India through the Secretary, Ministry of 
Finance New Dal.hi, 

2. Comptroller & Auditor General or India, 
10-. aehadur Shah Zafar larg, New DalhJ. 

~. Deputy Accountant General, 11 ·c A & EJ 
• • 

U,P. Allahabad. 

4, Executive . Engineering Conatructio DivisiPn, 
P.1.1.0. Agra. 

Counsel tor the respondenta1-
• • , Reepondante, 

Sri Allit Sth•lekar; Adv. 
Sri ••P• Singh, Adv. 

I 
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O,A. ~821/99 

Shiv Prakash aon ot Sri Pyare ~ohan, 
r/o 68/179 Awaa Vikaa Colony• Badhpur 

j 

l 

I 

.rarrukhabad, preaantly posted aa Divia~onal 
Accounta Otfic•~ Grade l, Provin~ial Division, 
P.w.o. Kaonauj. 

• • • Applicant ~ 

Counaelfor the Applicanti-Sri S.Srivaatava, Adv. 

Var au a 

1. Union or India through Camptroller and Auditor General 
ot India, 10- Bauadur Shan Zafar Marg, New Delhi. 

2. Oariyao Singh Nehra, Accountant General . ( A & E) 
11 U.P. Allahabad. 

3. Oe~uty Accountanc General (Yorke) Office of 
Accountant General ( A l E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Oistt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounts Officer, 
Gr-I lrrigat~on Division ratehpur. 

•Q•• Respondents. 
Counsel for the R•apondentsi- Sri Amit Sthalakar, Adv. 

Sri K.P. Singh, Adv. 

Order (In open cuurt) 

{By Hon'ble Mr. s, Oaxal Member (A) 
• 

In this bunch of O,As., the applicants have 

f ilad applica~ion against the transfer orders issued 

~osting them in various grades as Senior Divisional 

Accounts Officer or Divisional Accountants in 

three grades to divisions in the State. The applicants 

have prayed for cancellation ot transfer ordars on 

variot:J s ground~. 

2. Sri R.P. Singh, Sri Siddherth Srivastava 

Sri Rakeah Uer• a Sri K.s. Rathore and Sri A,U. 
• Srivastava appeared for the a~~licQnta end Sri A•~t 

Stnalokar 

~' Singh tor 
~have b~en 

• 

for respondents No. 1 to 3 and Sri K.P. 

ras~ondent No.4 appe•rd. Their arguments 

heard.~~ had called tor certain. record 

• 

• 

( 

.. . 
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rrom the uffice of Accountant General. That haa aleo 

' been taken into conaideratton. 

3. Uhile the O.Aa. were under consideration 

a Notification of Election Com~iaaion date~ 12.7.99 
• 

waa issued in which the Election CDlllmiaaion had 
' 

~ 

directed that the~e would ba a total ban on the 
• 

trans1er of all officers/officials connected w•th 

the oonduct of Elections. It nae also bean mentioned 

in this Notification that the transf ar orders ia•ued 

in respect of the ebove category of officers prior to 

the data of announcement but not implemented till 

date should not be given effect without obtaining 

specific parmisaion from Election Commission of 

India in this regard. The net affect of this Notifica­

tion is tnat the transfers have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the rea~ondanta have 

not shown any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the posts which ware 
• 

held pr•viously by them. 

s. we, therefore, direct that the orders 

of transf er of tne applicants may not be implemented 

till election proca•a is over. ln the meanwhile 

the respondents shall consider representations of 

~he applicants if made within t1.10 weeks from the 

- - - · •w • • .~. 
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date of this order and shail pass a reasoneu order 

on the representatione with rag•rd to their transrers 

within a · period or four waeka rram the aate or 

receipt of· rapreaant&tiona. Ir the applicants 
-do not represent, they shall be dee•ed to have 

accepted their order for trana1er and may be dealt 

with accordingly. With these directions the bunch 

of O.Aa. stand• disposed of. There shall be no 

order ae to coats. 

The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

ror the respondents at the time this case was 

• 

f 

• 

{ 

u 


